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Dr. L. M, Singhvi: What is the pro.
posed size of the factory in the
framework of the Plan?

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam): In
the private sector for which recom-
mendation has been made, the final
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proposal is to have 68,000 tons of
nitrogen and 72,000 tons of P,Os,

Shri P. Kunhan: May I know whe-
ther the Government have received
any representation from other States
like Kerala for the establishment of
a fertiliser factory in the Third Plan?

Mr. Speaker: That is not relevant
here. Next gquestion.

Medical Graduates

*1598. Shri Bibhuti Mishra: Will
the Minister of Home Affairs be
pleased to state:

(a) whether it is a fact that Gov-
ernment are considering a scheme for
the medical graduates to work in the
rural areas for a certain period just
after getting their degrees; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of THlome Affairs (Shrimatl
Chandrasekhar): (a) and (b), The
qucestion is under consideration.
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Shrimati Chandrasekhar: Exami-
nation has been finished with  the
State Governments. We are now con.

sidering amongst ourselves whether
this would be feasible or desirable.
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Dr. L. M. Singhvi: For how long
has this matter been under considera-
tion? By when is the matter likely
to be finalised?

Shri Lal Bahadur Shastri: Just
now, my colleague has said that pre-
liminary enquirics have been come
pleted. How long, 1 cannot give the
date.

Dr. L. M. Singhvi: Since when?

Shri Lal Bahadur Shastri: May be,
it was in August 1961 perhaps that
this idea was mootcd. We have to
consult the various Governments and
other Ministries. We have donce some
work. We hope to finalise.

Shri Harish Chandra Mathur: Even
under the existing rules, what pre-
vents the Government {from  posting
ome of their employces in the rural
areas? May I know whether they
have also considered what is the use
of sending raw pecople to rural areas
where they will have no guidance?

Shri Lal Bahadur Shastri: I think
the hon. Member himself fully under-
stands the difficulties. It is true that
anyone can be posted in any area er
m any place. But, as ¥he hom. Mem.
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ber knows, it is mostly done by the
State Governments, and they are res-
ponsible. They do not have enough
hands even now. Even if we keep
aside this question of appointing or
posting doctors in the rural areas,
there is dearth of doctors throughout
the country, except in West Bengal,
in all the other States, we do nol
have enough hands to fill all the posts
which are needed just at present.

Shri Priya Gupta: Will the hon.
Minister kindly state whether those
doctors who are being sent to the
rural areas are fully qualified doctors
who can handle patients indepen-
dently and they are being given the
pay for the purpose, or they are those
for whom this prerequisite period is
compulsory for becoming qualified or
full-fledged doctors?

Shri Lal Bahadur Shastri: Both
will be sent; naturally, they will al?
be gualified. That is the first point.
And experienced doctors will also be
sermt. There may be a hospital and
you may require three doctors there;
one of them can be am experienced or
senior dootor, and the other two can
he those who have qualified recently
or have newly passed the medical
course.

Mr. Speaker: Now, Shri Vishram
Prasad.

Shri Priya Gupta: My point is this.
It is just a small point....

Mr. Speaker: Order, order. 1 have
called Shri Vishram Prasad.

Shri Priyva Gupta: There is the
question of senlority and juniority.

Mr. Speaker: If he is junior, he
would draw the immediate salary.
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Dissolution of Certain Camtonrssat
Boards

*1599. Shri Hem Raj: Will the
Minister of Defence be plessed to

state:

fa) whether it is a fact that some
of the Cantonment Boards which are
running under continuous losses will
be dissolved;

(b) it so, the names of such Boards,
State-wise; and

-ic) what decision has been taken
about the educational and medical
institutions run by them?

The Deputy Minister in the Minis-
try of Defence (Shri D. B. Chavan):
(a) No, Sir.
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(b) and (c). Do not arise.

Bhri Mem Raj: May [ know how
many Cantonment Boards are run.
ning at a loss now?

Shri D. R. Chavan: There are no
Cantonment Boards running at a los,
They are not & commercial under-
taking to run at a loss.

Shri Daji: In view of the fact
that though these cantonment boards
may not be running at a loss but they
are having deficit budgets, to put it
more correctly, and there is multipli-
city and duplication of educational,
medical and veterinary facilities,
because the State Governments are
also providing the same facilities as
the cantonment boards, may [ know
whether Government will see to it
that this duplication is removed?

Shri D. R. Chavan: Government
are giving financial assistance in the
shape of grants-in-aid to all the deficit
cantonment boards.

Shri Daji: My question has nod
been understood. ...

Mr. Speaker: The hon. Minister has
said already that there is no proposal
to wind them up.

8hri Nambiar: May I know whether
i those areag where the canton-
ments are dissolved, and where the
military do not require certain plots
of land those lands will be handed
over again to the colleoctors or the
municipalities concerned?

Mr. Speaker: That is not relevamt
to the main question before us.

Mr. Speaker: Now, Q. No. 1601.

Shri Hem Barua: May I request
that Q. 1614 also may be answered
along with this?

Shri Harl Vishng Kamath: Both are
on the same subject, and may, there.
fore, be answered together.

Mr, Bpeaker: If the hom. Minister
has no objection, both can be taken
up together,





